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. The Superintendent (Judl.), High Court of Meghalaya, Shillong

. Mr. , Sr. Advocate, High Cowurt of Meghalaya, Shillong.
. Presiden / Secretary, High Court Bar Association, Shillong.
: Pm: m / Secretary, Shillong Bar Association, Shillong.

The Joint Registrar ~cum- E’mmy to Hon 'ble the Chief .hu.fae High Cum of Meghalaya, Shii

Shillonyg.

The P.S 1o Hon ble dw Chief Justice, High Court of Meghalaya, Shillong.

The P.S 1o Hon 'ble Mr. Justice S. R Sen, High Court of Meghalaya, Shillong.
The P.S 1o Hon 'ble Mr. Justice V. P. Vaish, High Court of Meghalaya, Shillong.
The P.A to Registrar General, High Court of Meghalaya, Shillong,

The Advocate General, High Court of Meghalaya, Shillong.

The Registrar (Administration), High Court of Meghalaya, Shillong.

The Chief Librarian, High Court of Meghalayve, Shillong.

The Central Government Counsel, High Court of Meghalaya, Shillong.

Systems Analysi. High Court of Meghalaya, Shillong for upiumﬁngiﬁumm |
Th{amm High Court of Meghalaya, Shillong.
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